THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Tuesday,3rd September 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

COURT NO: 111

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 WP(C)/2239/2016

ORDERS

SADIKA KHATUN
Versus
THE STATE OF ASSAM AND 8 ORS

MR.M A | HUSSAIN
MRA R BHUYAN

GA, ASSAM

MD.A HUSSAIN(R-9)

SC, SECONDARY
EDUCATION

MR.A S CHOUDHURYR-9

2 WP(C)/2411/2016 CHANDRA SHEKHAR SUBBA and ANR.  MR.B P BORAH MR. D MAZUMDAR
Versus MR B TAID MS.P BARUAH
THE STATE OF ASSAM AND 82 ORS MR.P J DUTTA MS.) KAKOTI
MR.A DEKA MR. S BISWAS
SC, ELEMENTARY
EDUCATION
SC,KAAC
SC, SSA
3 WP(C)/5943/2016 DEBEN THAOSEN MR.| CHOUDHURY GA, ASSAM
Versus MR.A K BARUAH MR.Y DOLOI(R- 1-4 & 8)
THE STATE OF ASSAM AND 7 ORS MS.T JINI MR.B CHAKRABORTY(R-7)
SC, PWD (ROADS)
MS.P SARMAH R-7
MR.S CHAKRABARTY(R-7)
MS.P HAZARIKA(R-7)
ADDL. AG, ASSAM
4 WP(C)/633/2021 RINA DUTTA MR. S DAS SC, ELEM. EDU
Versus MRS. R T DAS GA, ASSAM
THE STATE OF ASSAM AND 5 ORS MR. N BORUAH
MR K DAS
MR H GOGO!
5 WP(C)/4411/2021 KHARIF UDDIN AHMED MR. B CHETRI SC, IRRIGATION

Versus
THE STATE OF ASSAM AND 6 ORS.

MR P BHATTACHARJYA

6 WP(C)/5029/2023 ARUP DUTTA AND 19 ORS MR A DASGUPTA MR. B K DAS (R-1,2)
Versus MS B DAS MR. S A AHMED (R-5)
OIL AND NATURAL GAS CORPORATION H P NEOG (R-1,2)
LTD AND 4 ORS MR. D ] DAS (r-3)
MR. F A AHMED (R-5)
A. KHANAM (R-5)
DY.S.G.L
C S KAMTHONG (R-5)
7 WP(C)/5536/2023 BASANT SAHU MR. R ALI MR. R GOSWAMI (R-2)
Versus MR M Z SHAH MS. M SAIKIA (R-2)

THE STATE BANK OF INDIA AND 2 ORS

MS. P BORTHAKUR (R-2)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010109762016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010203502016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010173962016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010014702021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010135812021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010182052023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010208882023

8 WP(C)/6990/2023 SAHAB UDDIN BARBHUIYA AND 4 ORS MR. S BORTHAKUR GA, ASSAM
Versus MS. S KAKATI SC, NHAI
THE UNION OF INDIA AND 8 ORS MS. M. KONYAK. W MR. S D PURKAYASTHA (R-
8,9)
MR H GUPTA
MR B PAUL (r-8,9)
DY.S.G.I.
MS S.S.BORA (R-8,9)
SC. REVENUE
9 CRL.A())/11/2024 GEETALAL PEKUREL MS. B. SARMA (AMICUS PP, ASSAM
Versus CURIAE)
THE STATE OF ASSAM
10 WP(C)/515/2024 NRIPEN BHUYAN MR M H AHMED SC, P AND R.D.
Versus | AMIN GA, ASSAM
THE STATE OF ASSAM AND 9 ORS SC,PHE
LEAVE NOTE OF ADVOCATES FOR 03/09/2024
1) MR S SARMA 16-07-2024 To 15-09-2024
2) MS. N M DEKA 17-07-2024 To  20-12-2024
3) MS.SHOMA DASGUPTA 13-08-2024 To 10-09-2024
4) MS SUPRIYA DASGUPTA 13-08-2024 To 10-09-2024
5) MR. ] P SHARMA 19-08-2024 To 15-09-2024
6) MS. B CHOWDHURY 27-08-2024 To 10-09-2024
7) MR. A MANNAF 27-08-2024 To 13-09-2024
8) MR. U K BORTHAKUR 28-08-2024 To 12-09-2024
9) MR. S B PRASAD 29-08-2024 To  05-09-2024
10) MR. R ALI 01-09-2024 To 10-09-2024
11) MR. N SHARMA 09-09-2024 To  22-09-2024
12) MR. A K PURKAYASTHA 02-09-2024 To 03-09-2024
13) MR. S SHARMA 02-09-2024 To 03-09-2024
14) MR | HASSAN 03-09-2024 To 10-09-2024
15) MS. M BORAH 02-09-2024 To  08-09-2024
16) MR. S BANIK 02-09-2024 To 03-09-2024
17) MR D K BORDOLOI 05-09-2024 To  05-09-2024
18) MR. V K CHOPRA 04-09-2024 To  09-09-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010272402023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010024322024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010017712024

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Tuesday,3rd September 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

COURT NO: 115

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/2076/2021 LABANYA GOGOI MS. P R MAHANTA SC, PNB
Versus MR. S R GOGOI
PUNJAB NATIONAL BANK AND 3 ORS MR H BARUAH
MR. N K DEKA
2 WP(C)/3255/2021 BIPASA SOMIM ALOM MR. D DAS SR. ADV GA, ASSAM
Versus R SARMAH MRS. R DEVI
THE UNION OF INDIA AND 6 ORS. MR. K MOHAMMED MR. A GOYAL (R-7)
MR. A CHOUDHURY (R-7)
ASSTT.S.G.I.
3 WP(C)/6687/2021 SMT. SUNILA KAIRI MD S HOQUE SC, ELEM. EDU
Versus MR. M DEKA
THE STATE OF ASSAM AND 6 ORS MR S JAFRI
4  WP(C)/2061/2023 M/S GOSWAMI ENGINEERING MR. D BORAH MR. S K DEORI(r-6,7)
Versus MS. P RABIDAS MR J LIKHA (r-6,7)
THE UNION OF INDIA AND 6 ORS MS. SOMILA(r-6,7)
SC, NHIDC
5 WP(C)/2687/2023 DALBAHADUR CHETRY MR. K K BHATRA MR AJIT DAS (R-3)
Versus MS P HUJURI MR. A K SAHEWALLA (R1-
THE CHIEF MANAGER,STATE BANK OF MR A BHATRA 6)
INDIA AND 6 ORS MR. W SHARMA (R1-6)
MR D GOSWAMI (R1-6)
MS Z DOLEY (R1-6)
6 WP(C)/3129/2023 MAYNA KHATUN AND 3 ORS MR. S ISLAM SC, PAND R.D.
Versus MR A HAWARI GA, ASSAM
THE STATE OF ASSAM AND 6 ORS SC, REVENUE
SC, FINANCE
7  WP(C)/4575/2023 MIRZA KHAN ALHA)J | UDDIN GA, ASSAM
Versus MR. H ALI
THE STATE OF ASSAM AND 7 ORS. B BARMAN
8 WP(C)/4610/2023 DURGA GAUTOM AND ANR MR D DAS SC, HEALTH
Versus MR R CHAKRAVORTY SC, FINANCE
THE STATE OF ASSAM AND 14 ORS MS. R. ENGJAIPI
S RABHA
9 WP(C)/5836/2023 A.M IFTIKARUJJAMAN MR S A SIKDER SC, HIGHER EDU
Versus SC, ASSAM UNIVERSITY
THE STATE OF ASSAM AND 3 ORS
10 WP(C)/6609/2023 M/S SIRA] GODOWN MR. R P SARMAH GA, ASSAM

Versus
STATE BANK OF INDIA AND 2 ORS

MR. L R MAZUMDER

MR. A ISLAM

MR. K K NANDI (R1, R2)
MS S DEY (R1, R2)
MISS. R. DAS (R1, R2)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010044122021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010101922021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010168082021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010080142023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010040882023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010113702023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010172162023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010133432023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010222952023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010256572023
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1) MR S SARMA 16-07-2024 To  15-09-2024
2) MS. N M DEKA 17-07-2024 To  20-12-2024
3) MS.SHOMA DASGUPTA 13-08-2024 To  10-09-2024
4) MS SUPRIYA DASGUPTA 13-08-2024 To  10-09-2024
5) MR. ) P SHARMA 19-08-2024 To  15-09-2024
6) MS. B CHOWDHURY 27-08-2024 To  10-09-2024
7) MR. A MANNAF 27-08-2024 To  13-09-2024
8) MR. U K BORTHAKUR 28-08-2024 To  12-09-2024
9) MR. S B PRASAD 29-08-2024 To  05-09-2024
10) MR. R ALI 01-09-2024 To  10-09-2024
11) MR. N SHARMA 09-09-2024 To  22-09-2024
12) MR. A K PURKAYASTHA 02-09-2024 To  03-09-2024
13) MR. S SHARMA 02-09-2024 To 03-09-2024
14) MR | HASSAN 03-09-2024 To  10-09-2024
15) MS. M BORAH 02-09-2024 To  08-09-2024
16) MR. S BANIK 02-09-2024 To 03-09-2024
17) MR D K BORDOLOI 05-09-2024 To  05-09-2024
18) MR. V K CHOPRA 04-09-2024 To  09-09-2024
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